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existing Government secondary schools. Funds are also provided for purchase of

science kits for Government secondary schools.
Residential complex for model schools in Chhattisgarh

12393. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it 1s a fact that 74 model schools are being run at various blocks
in Chhattisgarh, in which constructions of residential complex for boys and girls and

staffs are not approved,

(b) whether, as per part (a) above, it would be approved by the centre during
the year 2014-15;

(¢) whether approval for residential model schools at the tribal blocks in the

naxal areas of Chhattisgarh 1s required from the Central Govemnment; and

(dy whether approval for girls' hostels at remaining 28 blocks in naxal areas of
Chhattisgarh would be accorded ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITT
ZUBIN IRANI): (a) and (b) Yes Sir. As per the norms of the Model School Scheme,
construction of 74 Model Schools has been approved by the Ministry in each of the
Hducationally Backward Block of Chhattisgarh. Construction of residential complex
for boys and girls and staff is not covered under the norms of the Model School

Scheme.

(c) With the objective to provide quality middle and high level education to
Scheduled Tribe students in remote areas, Ministty of Tribal Affairs, Government
of India, provides for setting up of Eklavya Model Residential Schools (EMRSs) in
States and UTs .

(d) As per the norms of Girls’ Hostel Scheme, construction of 74 Girls’ Hostels
has been approved by the Ministry in each of the Educationally Backward Block of
Chhattisgarh.

Prefabricated porta cabins under SSA in Chhattisgarh

12394. DR. BHUSHAN LAL JANGDE: Will the Minmister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Class I to VIII are allowed in 60 prefabricated
porta cabin buildings under the Sarva Shiksha Abhiyvan (SSA) in Chhattisgarh;, and
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(b) whether the Central Government would accord approval for upgrading it to

the secondary school with residential facility?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITIT
ZUBIN IRANI): (a) Yes, Sir.

(b) The Government has approved the construction of 90 previously approved new
secondary schools, strengthening of 125 existing secondary schools and construction of

67 teacher’s residential quarters using pre-farbricated structures for the year 2014-15.
Appointment of Chairman of NITs

2395. SHRI ARVIND KUMAR SINGH:
SHRI ALOK TTWARI:
SHRI NEERAT SHEKHAR:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of the procedure and norms for appointment to the post of
Chairman of National Institutes of Technology (NITs);

(b) whether irregularities have been reported in appointment of Chairman of
Visvesvaraya National Institute of Technology (VNIT), Nagpur and disregarding the

names sent by the panel, only one name was sent for approval;
(¢) if so, the details thereof,

(dy whether Government would initiate enquiry into the appointment of Chairman
of VNIT;

(e) 1if so, the details thereol, and
(f) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN TRANI): {(a) The President of India is the Visitor of the National
Institutes of Technology (NITs) as per Section 9 (1) of the National Institutes of
Technology, Science Education and Research (NITSER) Act, 2007. The Visitor
nominates the Chairperson, Board of Governors of NITs in accordance with the
provisions under Section 11 (a) of the NITSHER Act, 2007.

(b) to (f) No Sir. The nomination of Chairperson, Board of Governors, Visvesvaraya
National Institute of Technology (VNIT), Nagpur has been made by the Visitor in
consonance with the provisions of the NITSER Act, 2007



